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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
         6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 04.02.2025 (TUESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) No. 

12/2025 

Delay in refiling 

IA No. 166/2025 

 

VC Velayudhan Nair  

Vs 

Mannam Centenary 

Textiles Ltd. & 6 Ors. 

Ms. Preeti Mohan  

2.  Comp App (AT) (CH) 

(Ins) No. 11/2025 

Delay in refiling  

IA No. 64/2025 

K. Parthiban Rasu 

Suspended Director of 

Star Trace Pvt. Ltd.  

Vs  

R. Venkatakrishana, 

RP 

 

Mr. Sudarshana 

Sundar 
 

3.  Comp App (AT) (CH) 

(Ins) No. 22/2025  

For Stay  

IA No. 102/2025  

For Condone Delay 
IA No. 103/2025 

C.S Hari Kumar  

Vs  

Sovereign Developers 

and Infrastructure Ltd.  

Rep by its RP, V 
Balakrishnan 

Mr. Sai Srujan Tayi  

 

For Orders/Clarification 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

4.  Comp App (AT) (CH) 

(Ins) No. 100/2022  

For Stay  

IA No. 229/2022  

For Directions  

IA No. 267/2022 & 

821/2024 

Bennet Property 

Holdings Company Ltd. 

Vs  

The Liquidator, 

Biodiversity 

Conservation (India) 

Pvt. Ltd. & Anr. 

 

Ms. Shristi Widge M/s Link Legal  

Ms. Pooja Mahajan R2 

5.  IA No. 202/2024  

(For Direction) 

in 

Comp App (AT) (CH) 

(Ins) No. 69/2024  

For Urgent Hearing  
IA No.203/2024  

For Additional docs  

IA No.204/2024 

 

HM Textiles Pvt. Ltd.  

Vs  

Jai Hind Spinning Mills 

Limited 

Dr. KS Ravichandran, 

PCS 

Ms. PV Rajeswari 

6.  Comp App (AT) (CH) 

(Ins) No. 210/2024  

For Stay  

IA No. 67/2025 

DN Pratap Chowdary, 

Suspended Director of 

Naolin Infrastructure 

Pvt. Ltd.  

Vs  

Pankaj Bhattad & 2 

Ors. 

Mr. Yogesh Jagia Ms. Kopal Sharraf R2 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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7.  Comp App (AT) (CH) 

(Ins) No. 295/2024  

For Stay  
IA No. 774/2024  

For Exemption  

IA No. 775 & 776/2024 

Malavika Hegde, 

Shareholder & Director 

of Coffee Day 
Enterprises Ltd.  

Vs  

IDBI Trusteeship 

Services Ltd. & Anr. 

 

Ms. Lakshana Viravalli Mr. Arun Karthik 

Mohan- R1 

8.  IA No. 1088/2024  

(For Substitution)  

in  

Comp App (AT) (CH) 

(Ins) No. 324/2024 

For Stay  

IA No. 875/2024  

For Exemption  

IA No. 876/2024 

 

Saurabh Kumar 

Tikmani, RP of Lanco 

Amarkantak Power Ltd.  

Vs  

Water Resources 

Department, 

Chattisgarh 

Mr. Ramakant Rai Mr. Sai Srujan Tayi 

9.  IA No. 1245/2024 

(Delay in refiling) &  

IA No. 1255/2024  

(For Condone Delay)  
in  

Comp App (AT) (CH) 

(Ins) No. 414/2024  

For Stay  

IA No. 1132/2024 

 

VK Abdul Rahim  

Vs  

CA Jasin Jose & 2 Ors 

Mr.Babu Karukapadath  

10.  Comp App (AT) (CH) 

(Ins) No. 07/2025  

For Exemption  

IA No. 45 & 46/2025 

For Stay  

IA No. 47/2025 

 

Kurien Thomas 

Suspended Director of 

Koravampady Estates 

Enterprises Pvt. Ltd.  

Vs  

The South Indian Bank 

Ltd & Anr. 

 

Mr. Ajesh Kumar S Mr. ML Ganesh- R1  

11.  IA No. 118/2025 

(For Condone Delay) 

in 

Comp App (AT) (CH) 
(Ins) No. 31/2025  

 

Poorna Chandra  

Vs  

Surabhi Chits Ltd. 

Mrs. Lakshmi Menon  

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

12.  Comp App (AT) (CH) 

(Ins) No. 384/2023  

For Stay  

IA No. 1162/2023 

Leave to file  

IA No. 1163 & 

1164/2023  

For Additional docs.  

IA No. 1015/2024 

 

Paradeep Port Trust  

Vs  

Vedanta Limited & Anr 

Ms. K Jayasudha Ms. Deepika Thakur R1  

Mr. Pranava Charan R2 

13.  Comp App (AT) (CH) 

(Ins) No. 04/2024  

For Stay  
IA No. 15/2024 

KS Chowdry  

Vs  

Indian Overseas Bank 
& Anr.  

WITH 

Mr. Vikram P Jain Mr.S Sathiyanarayanan  

- R1 

14.  Comp App (AT) (CH) 

(Ins) No. 05/2024  

For Stay  

IA No. 22/2024 

K Uma Chowdry  

Vs  

Indian Overseas Bank 

& Anr.  

WITH 

Mr. Vikram P Jain Mr.S Sathiyanarayanan  

- R1 
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15.  Comp App (AT) (CH) 

(Ins) No. 06/2024  

For Stay  
IA No. 17/2024 

P Ramakrishna Rao  

Vs  

Indian Overseas Bank 
& Anr.  

WITH 

 

Mr. Vikram P Jain Mr.S Sathiyanarayanan  

- R1 

16.  Comp App (AT) (CH) 

(Ins) No. 07/2024  

For Stay  

IA No. 20/2024 

 

P Sadguna  

Vs  

Indian Overseas Bank 

& Anr 

Mr. Vikram P Jain Mr.S Sathiyanarayanan  

- R1 

17.  Comp App (AT) (CH) 

(Ins) No. 68/2024  

To dispense with  

IA No. 200/2024  

For Stay  

IA No. 201/2024 

 

SP Coal Resources Pvt. 

Ltd.  

Vs  

Integrated 

Thermoplastics Ltd 

Mr. P Jesus Moris Ravi Ms. Varun Srinivaan 

18.  Comp App (AT) (CH) 

(Ins) No. 257/2024 

For Stay 

IA No. 690/2024 

Kesari Nandan Traders 

Vs 

Nadhi Bio Products Pvt. 

Ltd. Rep by its RP, 

Sreenivasa Rao 

Ravinuthala 
 

Mr. Kumarpal R 

Chopra 

Mr. Mahadev 

Tirunagari, PCS 

19.  Comp App (AT) (CH) 
(Ins) No. 278/2024 

Bharat Heavy 
Electricals Ltd.  

Vs  

Hinduja National Power 

Corporation Ltd. 

 

Mr. Vinod Kumar  

20.  Comp App (AT) (CH) 

(Ins) No. 428/2024 

For Stay  

IA No. 1172/2024 

B. Parvathaiah  

Erst. Director of Vivin 

Drugs & 

Pharmaceuticals Pvt. 

Ltd.  

Vs  

Chillale Rajesh,  

IRP of Vivin Drugs & 

Pharmaceuticals Pvt. 

Ltd. & Anr. 

 

Mr. AK Mylsamy Mr. Pranava Charan- 

R1  

Mr. V Appa Rao- R2 

21.  Comp App (AT) (CH) 

(Ins) No. 452/2024  

For Stay  
IA No. 1235/2024 

Manjeera Realty LLP  

Vs  

Manjeera 
Constructions Ltd 

Represented by RP 

Birendra Kumar 

Agarwal & 2 Ors.  

WITH 

Mr. TK Bhaskar Mr. VVSN Raju- R1 

22.  Comp App (AT) (CH) 

(Ins) No. 456/2024  

For Stay  

IA No. 1244//2024 

S2Tech.com India Pvt. 

Ltd.  

Vs  

Birendra Kumar 

Agarwal, RP of 

Manjeera 

Constructions Ltd & 

Anr. 

 

Mr. M Ramu Mr. VVSN Raju- R1 

23.  Comp App (AT) (CH) 

(Ins) No. 465/2024 

Pixtronic Global 

Technologies Pvt. Ltd. 

Vs  

MS Viswanathan 
Liquidator of Gemini 

Communication Ltd. 

 

Mr. G Kalyan Jhabakh  
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24.  Comp App (AT) (CH) 

(Ins) No. 466/2024  

For Exemption  
IA No. 1271/2024 

Sansar Investment & 

Finance Company Pvt. 

Ltd.  
Vs  

Atlantic Spinning and 

Weaving Mills Ltd 

Through its Liquidator, 

Sujata Chattopadhyay 

Mr. Ankur Goel  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

25.  Comp App (AT) (CH) No. 

25/2024  

For Stay  

IA No. 451/2024 

Ravi Shankar 

Gopalakrishnan  

Vs  

Hyderabad Pollution 

Controls Ltd & 2 Ors. 

 

Mr. K Rajendran Dr. SV Ramakrishna 

R2 R3 

26.  Comp App (AT) (CH) 

(Ins) No. 125/2023 

For Stay  

IA No. 426/2023  
For Urgent Listing  

IA No. 425/2023 
 

Sutanu Sinha, 

Liquidator of IVRCL 

Ltd.  

Vs  
Litostroj Power D.O.O  

WITH 

Mr.Nithyavendhan K Mr. Arun Karthik 

Mohan 

27.  Comp App (AT) (CH) 

(Ins) No. 224/2023 

Litostroj Power D.O.O. 

Vs  

IVRCL Limited & Anr. 
 

Mr. Arun Karthik 

Mohan 

Mr.Nithyavendhan K 

28.  TA (AT) No. 44/2022 

(CA (AT) No. 324/2019) 

Synthite Industries Pvt. 

Ltd.  

Vs  

3A Capital Services 

Limited & 7 Ors. 

 

Mr. CV Shailendran 

Mr. Jerin Asher Sojan 

Mr. Akash Singh- R1 

29.  Comp App (AT) (CH) 

(Ins) No. 24/2022 

Bank of Maharashtra 

Vs  

Sutanu Sinha, 

Liquidator, IVRCL & 

Anr. 

 

Mr. T Ravichandran  Mr. Nithyavendhan K 

R1 

30.  Comp App (AT) (CH) 

(Ins) No. 51/2022 

J. Shobha Lalith, 

Proprietrix, Akash 

Cable Corporation  

Vs  

Swan Electric 

Contracts Company 

Pvt. Ltd 
 

Mr. Sam Jayaraj 

Houston 

Mr. John Wesly  

Mr. Thomas T Jacob 

31.  Comp App (AT) (CH) No. 
56/2022 

Eldorado Avenues Pvt. 
Ltd  

Vs  

Rege Engredea Pvt. Ltd. 

& 3 Ors. 

 

Mr.Y Suryanarayana Mr. Aashish Jain 
Lunia- R1-R3 

32.  Comp App (AT) (CH) 

(Ins) No. 318/2022 

For Exemption  

IA No. 674/2022  

For Stay  

IA No 673/2022 

 

Chief Executive Officer 

Vs  

P. Sriram Liquidator of 

Bharat Coal Chemicals 

Ltd. 

Mr. Saai Sudharsan Mr.Sathiyanarayanan 
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33.  Comp App (AT) (CH) 

(Ins) No. 43/2023  

For Stay  
IA No. 157/2023 

Lingamaneni 

Landmarks Developers 

Pvt. Ltd.  
Vs  

Sanjay Kumar Mishra 

& Anr. 

 

Mr. Anant Merathia Ms. Poornima Hatti R1  

Mr. Edward James R2 

34.  Comp App (AT) (CH) 

(Ins) No. 288/2023 

For Urgent Hearing  

IA No. 877/2023  

For Stay  

IA No. 878/2023 

Jomer Properties & 

Investments Pvt. Ltd. & 

Anr.  

Vs  

Kizhakkekara 

Kuriakose Jose RP of 

ITMA Hotels India Pvt 

Ltd. 

 

Mr. B Ramana Kumar Mr. Sankar P Panicker 

35.  Comp App (AT) (CH) 

(Ins) No. 289/2023  

To Adv. Hg.  

IA No. 881/2023  

For Stay  

IA No. 880/2023 

MM Jose & Anr.  

Vs  

Kizhakkekara 

Kuriakose Jose, RP of 

ITMA Hotels India Pvt. 

Ltd. 
 

Mr. B Ramana Kuma Mr. Sankar P Panicker 

36.  Comp App (AT) (CH) No. 
06/2024  

For Urgent Hearing  

IA No. 121/2024  

For Stay  

IA No. 122/2024 

 

Rajeev Vidyadharan 
alias Rajeev Anchal & 3 

Ors.  

Vs 

PJ Mathews & 27 Ors 

Dr.KS Ravichandran, 
PCS 

Mr. Bijoy P Pulipra R1- 
R8  

Mr. Ajakumar-R10- 

R12  

Mr. EK Kumaresan R16 

R17 

 

02.30 pm 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

37.  TA (AT) No. 65/2021 

(CA (AT) No. 392/2017) 

Gireesh Kumar Sanghi 

& Anr. 
Vs 

Ravi Sanghi & 6 Ors. 

WITH 

 

Ms. Anju Jain Mr. Sharad Sanghi R5-

R7 
Mr. Anirudh Wadhwa 

38.  TA (AT) No. 66/2021 

(CA (AT) No. 393/2017) 

For Stay 

IA No.743/2024 

To Adv. Hg 

IA No.749/2024 

For Additional docs.  

IA No. 173/2025 

Gireesh Kumar Sanghi 

& Anr. 

Vs 

AGA Publications Ltd. 

& 13 Ors 

Ms. Anju Jain Mr. Yogesh Jagia R1, 

R12-R14 

Mr.Y Suryanarayana 

R2- R4 

Mr. Sharad Sanghi R5- 

R7 

Mr. Sriram 

Venkatavaradan R8- 

R11 

39.  Comp App (AT) (CH) 

(Ins) No. 136/2023 

For Stay  

IA No. 459/2023  

For Exemption 
IA No. 457/2023  

To Adv. Hg.  

IA No. 1036/2024 

 

Uma Maheswari 

Suspended Director 

and Shareholder of 

Sharon Solutions 

Limited  
Vs  

UCO Bank & Anr. 

Mr. Pawan Jhabakh Mr. T Ravichandran R1  

Mr. Ramakrishnan 

Sadasivan- R2/RP 
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INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: 

https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%20joining%20Video%20Conferencing.pdf 

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

 

Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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